
745 “ITritt*!* Antwtn  a AUOUBT lt66  ITriMM AMw«r»

oMtaouĝ thm M no tatoc control ob (ucfa 
Mies, the District ofloert do «moge «a|i 
*of this rioe by the traders nt a prioe which 
gives them only a î onable margin. 
These private traders cater to the needs of 
•only that small section of the people which 
piefen to purchase rioe of their own 
choice even at higher prices.

tiafilirtiing ASafmi
4̂46. D». & N.  Slate:: Will tha 

Mlnism of CommimleaitleBe be pleased 
to atate:

ta) whetĥ the Eastern approaches of 
the  Safdarkng laitpdrt  are  constantly 
endangered by the presence of intiumcrable 
vultures flying over the carcaiaes scattered 
nearabout;

(b) whether complaints of such nature 
have reached the authorities from time to 
timci and

(c) the action taken to remove the 
îger, and how far the danger to been 
removed?

TIm Miliosr mi N«tml Reaouicea
<Shrl K. D. MatoTlya)  (a) to (c)  I 
place on the Table of the Lok Sabha a 
atatement givias fhe ivqutaite iotamation. 
JŜ  Appendix 1V> Aanmre No. la].

Danger to Railway Line by Flood 
Watara

fShH Biahwa Nath Roy : 
Oiimdkvl kMmmmutd 
\  ShaliiM:

Will the Minister  of Rattwayabe 
pleased to state:

(a) whether the  attention of  Gov­
ernment  has been dfaiwn to the serious 
situation concerning the great dann to 
the Railway line  E. lUy.) neat Ballia 
iV. P.) owing to flood in the Ghograj

(b) whether it is a fact that water of 
the flooded river has reached spots which 
are at a distance of few yards only from the 
lUilway Une; and

(c) whether proper arrangements have 
been mad̂ for protection of the Railway 
line?

The Parliamentary Scowtm to 
the or Railwâa  Traoa-
ĝrt  (Sm  raahnawaii iS )̂  1 (a) 
Railway is aware of the embayment 

fbnjicd by the Ghogra River near mife
19 of the Ballia-Chupra Section of the K.E. 
Railway,

(b) The shortest dwtaofic between ê 
v̂er’s edgts and the Rail̂ray Uhe II 400

(c) Yes.

•̂\8hrt A. Ks I

Will the Miwster of Traai  ̂be 
pleased to state:

(a)  whê  it is a faa that a $pM 
security sdieme for seams©  has Ptia
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prepared in con>«mction with an I.L.O. 
capert;

(b) ifsot the main  features  of this 
scheme; and

(c) when the scheme will he put inta 
operation >

The Parliamentary SeiMtary to the 
Miniaser of RaiUmya mmd TMoaport
(Shri  Shahnawas  Khan) t (a) Yea,
Sir.

(b)  The  scheme  provides  for  (i) 
employment injury insurance (cash bene­
fit), (ii) Sickness insurimce (cish benefit),
(iii)  Medical care, (iv) waiting pay during 
stay at  ports of recruitment ahd (v) old 
age pension.

Cc) The views of shipowners as well 
as seafarers on the scheme have been in­
vited.  The matter will be considered 
further on receipt of thoir replies.
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